
BEFORE THE NATIONAL GREEN TRIBUNAL 

EASTERN ZONE BENCH, KOLKATA 

ORIGINAL APPLICATION NO. 170 OF 2024 

 

 

IN THE MATTER OF:        

News Item Titled Barricade Illegal Sand Mining Pose Threat To WGH 

Riverbank Appearing In The Shillong Times Dated- 29.06.2024. 

 

           INDEX 

 

S. NO. PARTICULAR PAGE NO 

1.  Additional Affidavit in Compliance of Order dated 

19.5.2025 on behalf of Respondent No.2- Meghalaya 

State Pollution Control Board. 

1 – 4  

2.  Annexure R/1 

A copy of the inspection Report conducted on 

9.12.2024. 

5 – 16  

3.  Annexure R/2 

A copy of the letter dated 15.1.2025 issued to the 

Divisional Forest Officer, West & South West Garo 

Hill (T). 

17 – 23  

4.  Annexure R/3 

Copies of the Notices dated 15.4.2025 and two 

Notices both 21.4.2025. 

24 – 31  

5.  Annexure R/4 

A copy containing detail of break-up for each illegal 

operator of sand mining calculated by the Board. 

32 – 33  

6.  Proof of Service. 34 

 

 

559



Filed on:   03.07.2025                                                                   Filed by  

New Delhi 

                                                                                          
K. ENATOLI SEMA 

      Advocate for Respondent  

310, lawyer’s Chamber  

C.K. Daphtary block 

Supreme Court of India Tilak lane 

New Delhi-110001 

Mob.9818139636 

Enrollment No D-1931-a/2005 

Email-enatoli@gmail.com 

560



561



562



563



3

564



ANNEXURE- R/1 55
565



66
566



77
567



88
568



99
569



1010
570



1111
571



1212
572



1313
573



1414
574



1515
575



1616
576



ANNEXURE- R/2
1717
577



1818
578



1919
579



2020
580



2121
581



2222
582



2323
583



ANNEXURE- R/3
24
584



25
585



26
586



27
587



28
588



29
589



30
590



31
591



ANNEXURE- R/4 32
592



33
593



amit singh <semasingh.office@gmail.com>

Original Application No. 170/2024/EZ (Earlier O. A. No. 919/2024/PB) News Item
titled "Barricade illegal sand mining pose threat to WGH riverbank" appearing in
The Shillong Times dated 29.06.2024
1 message

amit singh <semasingh.office@gmail.com> Thu, Jul 3, 2025 at 6:17 PM
To: memsecy.spcb-meg@gov.in, moefro.shillong@gov.in, dc-wgh@nic.in, ngtjudicial-kolkata@gov.in, Avijit Mani Tripathi
<avijitmani@gmail.com>

Dear Sir, /Madam

Kindly Find attached scanned copy Affidavit being e- filed on behalf of Meghalaya State Pollution Control Board,
which is being served in advance copy as proof of service.

Thanking you.
Best Regards,
Ms.K.Enatoli Sema

(Clerk)
Rahul Mo. 7503630697

--
Office of Mr Amit Kumar Singh & Ms.K.Enatoli Sema,
Advocates-on-Record,
House No.60,
High Court Judges Colony,
H.G-03,
Sector 105,
Noida -201301.
U.P.
Mobile + 91 9818139636.
Phone (0120) 4926002

Additional Affidavit.pdf
12642K
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https://mail.google.com/mail/u/0/?ui=2&ik=a588d0d928&view=att&th=197d054508db192f&attid=0.1&disp=attd&realattid=f_mcnds39b0&safe=1&zw
https://mail.google.com/mail/u/0/?ui=2&ik=a588d0d928&view=att&th=197d054508db192f&attid=0.1&disp=attd&realattid=f_mcnds39b0&safe=1&zw

